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Committee. So, this House will constitute a Select Committee. That will examine

and give its Report. Only then will it be discussed. ...(Interruptions)...

SHRI D. RAJA: Sir, if the Chair agrees, as you have suggested, we can take

up the motion tomorrow. ...(Interruptions)...

SHRI P. RAJEEVE: Already, Shri Anand Sharma, has expressed his views. Most
of the Bills are normally sent to the Standing Committee. That is the procedure. Then,
we have raised this issue in the morning meeting also. We had submitted a notice.
If the other House passes this Bill without sending to the Standing Committee, then,
there is only one way. This House should send this Bill to the Select Committee.
If you are ready to accept that, we can take it tomorrow along with this notice.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... One second. Let me
make it clear. The Chair is not at all ruling out your proposal. I am not at all
ruling out what Anand Sharmaji said. I am only saying that I have not taken up
this Bill, so the same issue can be raised when tomorrow it is taken up and the
House will decide. I am not pre-empting anything. I am only saying that it is only
five minutes more and there are at least twenty Special Mentions. So, tomorrow we
will take up the Bill. At that time, you can move the motion. The Chair has no

objection. I hope you agree. ...(Interruptions)... 1 hope you agree.
SHRI D. RAJA: Yes, Sir.

MR. DEPUTY CHAIRMAN: Now, Special Mentions. Shrimati Kahkashan Perween.

SPECIAL MENTIONS

Need to adopt modern technique for safe disposal of fly ash from NTPC
power plants at Kahalgaon in Bhagalpur District in Bihar
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SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with

Shrimati Kahkashan Perween’s Special Mention.

Need to restore region-wise recruitment on domicile

basis by Staff Selection Commission

DR. V. MAITREYAN (Tamil Nadu): The Staff Selection Commission (SSC)
recruits candidates for Group “B” and Group “C” posts in various Ministries and
Departments of the Union Government throughout the country. SSC has 9 regions
and recruitment is being done region-wise. Until the year 2012, only candidates
belonging to a particular region were allowed to compete from that region. For
example, Southern region comprises of Andhra Pradesh, Tamil Nadu and Pondicherry
and, therefore, only candidates belonging to these three States were allowed to apply
for the recruitment in Southern region. Region-wise recruitment was conceived and
implemented to give candidates belonging to each region their due share while filling

up vacancies in the Central Government Departments.

tTransliteration in Urdu Script.



